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. " tee has been formed by the Union Govern-
ment for lookmg into the problems of the 
Jammu and Kashmir migrants; 

(b) If so, whether any meeting of the 
Sub-Committee was held; and 

(c) if so. the decision taken in the 
meeting? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRIM.M. 
JACOB): (a)to (c) The problems relating to 
migrants from Jammu and Kashmir are being 
reviewed from time to time and action as 
required IS taken Various issues concern-
Ing mig ranis from Jammu and Kashmir, were 
reviewed In a meeting taken by the Minister 
of State for Home recently and follow-up 
action, is being taken With the concemed 
Ministries and State Government. 

[TranslatIOn] 

Alleged Irregularities Committed By 
D.O.A. 

1833 SHRI RAtA VILAS PASWAN' 
Will the Mlnlstero! URBAN DEVELOPMENT 
be pleased to slate 

(a) whetherthe anent Ion of the Govern-
ment has been drawn to the news-item 
rega~dlng alleged Irregularities committed 
by DDA In development and other works In 

the Trans- Yamura area and payments on 
forged bills as reported In the 'Jansatta' 
dated August 7. 1992. 

(b) If so. v.hether any inquiry has been 
conducted In the matter; 

(c) If so. the outcome thereof: and 

(d) the action taken against the erring 
offICials/persons? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVElOPMENT 
(SHRI M ARUNACHALAM): (a) Yes, Sir. 

(b) and (c) Yes, Sir. Report of the 
Central Vigilance Commission has been 
received on the matter. 

(d) ProcesSing of the Central Vigilance 
COlssion IS under progress. 

Strike by Scientists and Technical 
Officers of ONGC 

1834. SHRI N.J. RATHVA: Will the 
Minister of PETROLEUM AND NATURAL 
GAS be pleased to state: 

(a) whetherlhe Association of the Sci-
entists and Technical Officers of the Oil and 
Natural Gas CommiSSion had gone country-
wide relay-hunger-strike in July, 1992; 

(b) if so, the details of demands of the 
strikers: 

(c) the s'eps taken by the Government 
In thiS regard: and 

(d) the extent to which the work and 
production of the Oil and Natural Gas Com-
miSSion was affected by thiS stnke? 

THE MINISTER OF PETROLEUM AND 
NATURAL GAS (SHRI B. SHANKAR-
ANAND)' (a) Yes, Sir. 

(b) to (d). The demands ralated to 
anoma:ies In promotion, revIsion (" allow-
ances and certain welfare measure::.. After 
dlscusslor:s With the management 0) ONGC, 
the Association of Scientific and Technical 
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Officers called off' -the l'8Jay faft. None of 
ONGC'uetMties. including production . we,. 
affected during the ag.itMion. 

~Ccmtribu ........ lln.'_ 
"'~natltutloM 

1885. SHR~ VIREMDRA SINGH: 
PROF. RAM KAPSE: 

Will the Minster of HOME AFFAIRS be 
pleased to state: 

(al the number of applications seeking 
foreign contributIOn by voluntary organisa-
tions pending with the Government as on 
date, State-wise; 

(b) the contributIOn received by the 
organisations dUring 1991 and 1992; 

(c) whether these organisations have 
diverted these funds for some other pur-
poses; 

(d} ifsQ, ttla action taken bytheGoltem-
ment thereon; and 

(9) the name .. of the top TWenty Fiv.e 
Indian TruslllandorganisationsWho 18C8ived. 
the maximum donations in thefinanciaJ year 
1991-92-and the names of the foreign agen-
cies who gave these donations? 

THE MINISTER OF STATE IN THE 
MtNISTRYOFPARUAMENTARY AFFAIRS 
AND THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRf M.M. 
JACOB): (a) Information is inthe Statement 
below. 

(b) to (e). Under the provisions of the 
ForeignContribtltion (Regulation) Act, 1976 
associations are required to submit intima-
tion of receipt of foreign contribution within 
60 days of the closure of the financial year. 
The inf )rrnation in respect of 1991-92 is till 
pouring In \5 such the required information 
is not ava lbie. 

STATl!MENl' 

State-Wise List of numoer of Voluntary Organisations S~qking Foreign Contribution 
Under Section 6(1A) of the Foreign Contribution (ReguJatio .1 'lct. 1976-Pending as on 

30.11.1992. 

51. States No. )f applications pending 
No. u/s ') (lA) ofthe FC (R) 

1rt. 1976. 

1. Andhra Pradesh 23 

2. Arunachal Pradesh Nil 

3. Assam Nil 

4. Bihar 7 

5. Goa 5 




